A

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH

- AHMEDABAD

C.P. No. 176/241-242/NCLT/AHM/2017

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDI], MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD

'BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 08.03.2018

Name of the Company: Hitesh Bhikubhai Patel.
, Vs,
Hetshri Dairy Pvt Ltd.

Section of the Companies Act: Sections 241 and 242 of the Companies Act,
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ORDER

Learned PCS Mr. Dhiren Dave present for Petitioner. None present for Respondents.
Respondent no. 2 filed rejoinder in response to affidavit dated 22.01.2018.
Petitioner shall inform the date of hearing to Respondents.

List the matter on 02.04.2018.

MANORAMA KUMARI HARIHAR PRAKASH CHATURVEDI
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 8th day of March, 2018.



